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Government of Odisha 

Department of Tourism & Culture 

(Tourism) 

 

NOTIFICATION 

BARISTHA NAGARIKA TIRTHA YATRA YOJANA REVISED  

OPERATIONAL GUIDELINES, 2018. 

 
Pilgrimage or 'Tirtha Yatra' holds a special significance in Indian culture 

as well as in other cultures of the world. Pilgrimage is considered as a spiritual 

and divine experience and also a deed of reward. Tradition of Tirtha Yatra or 

pilgrimage has always played an important role in holding the diversities of 

Indian culture together and intact since ancient times. 

  

Keeping this in view, the State Tourism Department offers a great 

opportunity to the poor and deprived senior Citizens of the State for realization 

of their lifelong dream of having one Tirtha Darshan (Pilgrimage) and fulfills 

their spiritual aspirations, with the support of the State. This scheme will be 

offered to people of all regions/faith. 

 

The scheme will help senior citizens over 60-75 years of age to undertake 

pilgrimage at Government assistance. States like Rajasthan, Madhya Pradesh 

and Chhattisgarh, etc are successfully organizing similar schemes with good 

response from all domiciles of States. 

 

Accordingly, State Govt. has launched a new scheme, namely, “Baristha 

Nagarika Tirtha Yatra Yojana” vide Tourism Dept. Notification No. 

2583/TSM, dt. 01/02/2016, in collaboration with IRCTC to provide assistance 

to the Senior Citizens to go on pilgrimage  & have  issued operational  guideline 

on BNTY vide Tourism Dept. Notification No.8472/TSM  Dt. 30.8.2016. 

 

For smooth operation of the scheme, Govt. have been pleased to 

formulate the following revised guidelines in supersession of the guideline 

issued  vide Notification  No874/TSM Dt. 3.08.2016 :- 

 

1. Short title & commencement 

(i) These guidelines may be called as “Baristha Nagarika Tirtha Yatra 

Yojana Revised  Operational Guidelines, 2018”. 

 

(ii) This shall be come into force on the date of their publication in 

Odisha Gazette.  



2 

 

2. Definitions 
         In these guidelines, unless the context otherwise requires,   

(a)  “State” means Govt. of Odisha. 

(b)  “Department” means Tourism Department. 

(c)  “OTDC” means Odisha Tourism Development Corporation Ltd. 

(d)  “RDC” means Revenue Divisional Commissioner (of Southern, 

Central and Northern Divisions). 

(e)  “Collector” means Collectors & Dist. Magistrate of concerned 

districts. 

(f)  “Tourist Officer” means District Tourist Officer of concerned 

districts. 

(g)  “IRCTC” means Indian Railway Catering & Tourism Corporation 

Ltd. 

(h)  “PR/Event Management Agency” means Public Relations/Event 

Management Agency selected by Tourism Department. 

(i)  “SLC” means Sate Level Committee headed by Chief Secretary. 

(j)  “DLC” means Dist Level Committee headed by Dist. Collector. 

(k)  “Monitoring Cell” means cell constituted at Tourism Department. 

(l)  “Special Cell” means cell constituted at OTDC ltd. 

(m)  “Pilgrim” means a Senior citizen of the State above the age of 60 

years and below 75 years, who is selected for the tour under the 

scheme. 

(n)  “Attendant” means the person accompanying with the pilgrims 

above 70 years of age. 

(o)  “Tour Itinerary” means the tour packages decided by 

IRCTC/Tourism Dept. from time to time. 

(p)  “Starting Point” means the Railway station from which the Train 

will start. 

(q)  “Boarding Points” means en-route Railway stations from which the 

Pilgrims can board the train.  

 

3. Scheme Details  
To start with, three pilgrim trains will run originating from Berhampur, 

Bhubaneswar and Sambalpur under Full Tariff Rate (FTR) basis. Govt. may 

consider for further extension of trips to other destinations and extension of 

number of originating station as per the requirement.  

• The tours decided for the present are : 
SL. 

No 
RDC 

 

Starting/Boa

rding Point 

Destination Journey Days Cost of Travel 

1 

 

Southern, 

Berhampur 

Berhampur To be decided  

by  Govt. in 

consultation  

with IRCTC  for 

As per the 

itinerary fixed 

As mutually agreed  

between State 

Tourism Dept.  & 

IRCTC for each 

2 Central, 

Cuttack 

Bhubaneswar Do Do Do 

3 Northern, 

Sambalpur 

Sambalpur Do Do Do 
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• Keeping in view the weather condition, the date of travel will be notified 

by Tourism Dept. separately for each itinerary in consultation with 

IRCTC.  

• The Destination, costs of travel, tour itinerary, etc. are subject to change 

in future journey, keeping in view the weather & other conditions. 

 

4. Eligibility Criteria of Pilgrims 
• Pilgrim must be over 60 years of age & within 75 years of age and a 

domicile of Odisha. For computation of age, date shall be the last date of 

submission of application.  

• Pilgrim should have the requisite fitness to undertake the journey and 

should not be suffering from any communicable disease.  

•  Pilgrims having (BPL card  or any other similar documents issued by  the 

State Govt  to determine their  economic status) and who are  more than 

60-75 years of age will avail 100% concession under the scheme.  

• Non-BPL Pilgrims, who are Income tax payers, are not eligible to avail 

benefit under the scheme.  

• Non-BPL Pilgrims (except income tax payees) in the age group of 60-70 

years will avail 50% concession and those above 70 years and up to 75 

years of age will get 75% concession on the travel cost. The Non-BPL 

pilgrims have to deposit concessional cost of travel in shape of Bank 

Draft drawn on scheduled banks favoring the Director, Tourism payable 

at Bhubaneswar along with the application.  

• Under the scheme, an attendant can also accompany pilgrim above 70-75 

years of age. The application of the attendant should be a joint application 

with the prospective 'Pilgrim'. The attendant (both APL & BPL 

categories) has to pay 50% of the travel cost in shape of Bank Draft 

drawn on scheduled banks favouring the Director, Tourism payable at 

Bhubaneswar along with the application. 

•  A married couple can apply 'jointly' for such tours. Their joint 

application will be treated as one application, but the tariffs, if applicable, 

and facilities provided will be individually done. The spouse can 

undertake pilgrimage even if he or she is less than 60 years of age. The 

travel  

cost of the spouse under 60 years of age belonging to APL category is at 

par with his/her life partner and of BPL category is free of cost.  

• Applicant providing false information and hiding facts can be deprived of 

benefit under the scheme anytime. 

• Under the scheme the piligrim,  can avail the benefit of journey once in 

life time . Those who have availed the  benefit earlier  will not  be eligible  

for the journey for the  second time. 

• An Applicant, who has been selected for the journey and later decided not 

to perform the journey due to some unavoidable circumstances, in that 

case, the Applicant should have to intimate the Concerned Dist. 

Collector/Tourist Officer/Tourism Dept. at least 7 days before the date of 

commencement of the journey. In such case, the Applicant can be 



4 

 

considered to avail the benefit in the next journey. In case where the 

Applicant has not intimated the fact for cancellation of his journey before 

7 days to the Dist. Collector/Tourist Officer/Tourism Dept., he will be 

debarred for subsequent journey and journey cost, if any deposited for the 

purpose shall be forfeited.  

 

5. Application Procedure 
• The application forms shall be made available at District Collectorate/ 

Block, Tahasil & Gram Panchayat Office/ District Tourist Offices and 

also will be available online at www.odishatourism.gov.in 

•  A senior citizen desirous to avail benefit of ‘Baristha Nagarika Tirtha 

Yatra Yojana’ should fill up application in the prescribed pro-forma 

(Form-Odia or English) (Annexure-I & II) and submit the same at O/o 

the Dist. Collector/ Tourist Officer of their respective district, before the 

prescribed time-limit. The application shall be received either manually 

or by post. 

• For the time being, only offline applications shall be received from the 

pilgrims. Subsequently, provision of online application shall be 

introduced, if required. 

• Medical fitness declaration, BPL card (or any other similar documents), 

under taking regarding Income not assessable to Income Tax (for APL 

applicant), Photo ID and address proof, blood group, emergency contact 

no., etc. should be affixed to application. Submission of documentary 

proof in support of identity/age/income shall be as per norms of Govt. of 

India/ Govt. of Odisha. In addition MGNREGS job card, BPL card, old 

age/widow pension/new ration card, etc.   will also be acceptable, if the 

name and age are clearly mentioned.  

• The Applicants should furnish their emergency contact details (Name & 

Address, Telephone, Mobile, Email id, etc. of his relative for contact in 

case of emergency), Blood group, etc. along with the application. 

• Non-BPL Pilgrims (except income tax payees) in the age group of 60-70 

years will avail 50% concession and those above 70 years and up to 75 

years of age will get 75% concession on the travel cost as mentioned at 

Para-4. The Non-BPL pilgrims have to deposit concessional cost of travel 

in shape of Bank Draft drawn on scheduled banks favouring the Director, 

Tourism payable at Bhubaneswar along with the application.  

• Under the scheme, an attendant can also accompany pilgrim above 70 

years of age. The application of the attendant should be a joint application 

with the prospective 'Pilgrim'. The attendant (both APL & BPL 

categories) has to pay 50% of the travel cost in shape of Bank Draft 

drawn on scheduled banks favouring the Director, Tourism payable at 

Bhubaneswar along with the application. The Attendant should be over 

18 years of age. 

• Married couple can apply jointly in the prescribed form. They will be 

treated as a unit for selection purpose only. The spouse can undertake 

pilgrimage even if he or she is less than 60 years of age. 
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• Application complete in all respect shall be submitted to the concerned 

Dist. Tourist Officer within the prescribed time limit fixed by Tourism 

Dept. from time to time. The application received after specified date line 

and without required information/documents/Bank draft, if any, shall be 

summarily rejected. 

 

6. Selection Procedure 
• Each train shall accommodate a maximum of one thousand pilgrims. 

Applications shall be invited by the Tourism Department by giving wide 

publication both in electronic and print media. A special cell has to be 

opened in the office of the Collector for selection of pilgrims under 

BNTYY. The applications received by the respective Dist. Tourist 

Officers shall be scrutinized by the 'cell' formed for this purpose. The 

scanned copies (soft copies) of the valid/eligible applications with 

attachments shall be forwarded to the office of the Collectors. The  Dist. 

Collector, the chairman of the Dist. Level Selection Committee will select  

the list of  eligible pilgrims  of their  districts as per the District-wise 

Quota  fixed for the District basing on the census figures of 2011. 

District-wise quota of 970 pilgrims  to be selected  for the each journey 

placed at Annexure-V. 20% extra pilgrims are to be selected  by the 

Collectors for each journey as  waiting list passengers to accommodate  

for shortfall if any. If there are more number of Applicants above the 

district wise quota allotted  for each  district, the selection of  the pilgrims  

should be made  through Random Number Generator System or any 

transparent method  as may be decided by district Collector.  In case of 

shortfall  after adjustment  of waitlisted candidates, the balanced   

pilgrims  are to be selected from  the district of originating station. 30 

nos. of  seats are to be reserved  for  Escorts Officers and Medical 

Officers to be accompanied  with the pilgrims  during the journey.  A soft 

copy, detail lists of such selected  applicants  & waitlisted  applicants  in 

the prescribed format (in MS excel format), separately, shall also be sent 

to the DoT  & IRCTC well in advance.   

• The district wise quota of the pilgrims fixed for each district should be 

equitably distributed   among the  blocks of the district basing on the 

population of the blocks. 

• The District Tourist Officers shall be provided with contingency fund to 

meet the expenditure on scanning of the document, travel expenses, 

stationeries, office assistance, any other related expenses, etc. 

• The District administration and all District Tourist Officers shall make 

efforts to sensitize the senior citizens to take advantage of this scheme. 

They will also coordinate with the Tourism Department/IRCTC and 

logistic partner for handling of the tour.  

• Every application should be given a District-wise code prescribed by the 

Tourism Department & Registration number at the time of receipt at 

Tourist Office level. In cases where both Husband and wife are 

applicants, the attendant accompanying with the senior citizen of more 
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than 70 years of age, the application should be submitted jointly and the 

same will be given one Registration number. 

• The selected list of pilgrims of the District should be widely published in 

the District Headquarters, Tourist Office and Block Offices for 

information of the general public. 
 

7. Facilities  for pilgrims:- 
The pilgrims of the districts under RDCs (Southern Division) shall be 

eligible to apply for train journey starting  from Berahmpur. Similarly, 

the pilgrims of the districts under RDC (Northern Division) shall be 

eligible to apply for for train journey  starting  from Sambalpur. and 

pilgrims of the districts under RDCs (Central Division) shall be eligible 

to apply for train journey  starting  from Bhubaneswar. Itinerary for each  

train journey  will be finalized  in consultation with IRCTC.  

• The pilgrims are to assemble, on their own, at least 12-15 hours in 

advance in the originating station and their accommodation; food etc. 

shall be arranged by Tourism Department.  

• The pilgrims including their attendants shall be provided to and fro 

journey expenses from their native places to the starting points. The 

concerned District administration and Tourist Officers are responsible for 

reimbursement of the cost of transportation charges of the pilgrims and 

their attendants of their respective districts. To & fro journey expenses 

from native place to the boarding station as per OSRTC in Express Bus 

fare/Railway fare in Non-AC Sleeper Class shall be reimbursed without 

insisting for any ticket to selected Pilgrims and their attendants.   

• Tourism Department/Dist. Collectors, if required, can outsource the job 

of coordinating the entire arrangement, including transportation, 

arrangement of accommodation, food, publicity, co-ordination with 

District Level Committee, State Level Committee, IRCTC, other 

stakeholders and other related agencies.  For this purpose a logistic 

partner will be engaged after a competitive and transparent bidding 

process to facilitate the pilgrim at the station of departure. For logistic 

partner, the terms of references shall be done and floated separately.  

• Vegetarian Meals, Breakfast, Tea & Snacks with Drinking Water 

throughout the journey, Road transport, Accommodation in nearby 

destinations, Tour escorts, tour guide, public address system, travel 

insurance and medical facilities with professional physicians shall be 

provided by IRCTC. 

• The tentative food menu to be provided at the starting point  by Tourism 

Department as well as during journey by IRCTC are as follows: 

(a) Break Fast-8-9 AM- Upama & Dalma/Puri & Veg. Mix. Curry/Idlee, 

Sambar and  Tea & Water, (b) Lunch- 12 Noon-2 PM- Veg.-Rice/Roti, 

Dal, one Curry, one Veg. Fry, Khata, Water, (c) Tea & Biscuits- 4-5 PM, 

(d) Dinner- 7-9 PM- Veg.-Rice/Roti, Dal, Veg. Curry & Water. 

• The travel kit shall be provided by IRCTC to the pilgrims within a cost  

as per the MOU  signed  between  the state Govt. & IRCTC for  each 

year. The kit shall contain tooth brush, tooth paste , coconut oil, shampoo, 
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bathing & washing soap, bed-sheet, cap, towel, hand napkin, comb, 

mirror, identity card & a bag.  The bag shall be properly branded with 

Odisha Tourism logo. The cost of the kit shall be borne by the Tourism 

Dept. 

• If pilgrims desire to avail any facility other than the prescribed by the 

Government during journey, then they will have to make payment for the 

same. Tourism Dept. / IRCTC cannot take responsibility of the extra 

services desired by the pilgrims. 

• As far as possible the pilgrims will not wear jewellery. 

• Prime importance shall be given for safety and security of the pilgrims 

during the pilgrimages. 

• The State Government will not be responsible for any Mishap/Accident 

during the journey. The pilgrims will have to give an undertaking that 

they are physically fit for the journey and taking these journeys on their 

own will and responsibility. 
 

8. Role of State Government  
• The State Govt. will be responsible for overall supervision and successful 

implementation of the scheme. 

• Tour destinations will be decided by Tourism Department and will be 

provided to IRCTC in advance for planning of tour itinerary and train 

schedule. 

• The Tourism Department shall be the funding authority and shall provide 

complete funds as per price quoted and mutually agreed to the all 

concerned such as RDCs/ Dist. Collectors/ Dist. Tourist Officers/ IRCTC/ 

Logistic partner/ any other institutions & agencies for successful 

implementation of the scheme. 

• The tour will be operated by chartered trains under Full Tariff Rate (FTR) 

basis and shall originate from the points mutually agreed by Tourism 

Department and IRCTC and other major railway stations as desired by 

Tourism Department subject to operational feasibility. Apart from the 

originating place, 2 en-route stations will be considered in future for 

boarding and de-boarding of the passengers, if required. 

• Number of items, designs, specifications of the travel kit will be decided 

by Tourism Department and the cost may be borne by Tourism 

Department. The same will be distributed to Pilgrims on boarding by 

IRCTC. 

• Agreement/ MoU has been signed between the State Government and 

IRCTC as per mutually agreed provisions. The Director, Tourism has 

signed the MoU/Agreement on behalf of State Government. 

• Massive campaign for awareness of the senior citizens to avail the benefit 

of the scheme should be started at different level, Gram Panchayat, 

Block/ Tahsil and District level. The advertisements for awareness of the 

scheme, inviting applications for availing benefit under the scheme, etc. 

shall be made in major Odia/English dailies & important local dailies of 

the concerned districts. 
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9. Role of Dist. Collectors 
• All Dist. Collectors shall make wide publicity of this scheme. Massive 

campaign for awareness of the senior citizens to avail the benefit of the 

scheme should be started by Dist. Collectors at different level, more 

particularly at Gram Panchayat, Block/ Tahasil and District level. 

• The application forms shall be made available at District Collectorate/ 

Gram Panchayat, Block & Tahasil Office/ District Tourist Offices and all 

Dist. Level Govt. offices. 

• They shall form a 'BNTYY cell' in their respective offices and provide 

man power to the Tourist Officers to manage them. 

• They shall take appropriate steps for receipt of applications, for allotment 

of District-wise code, prescribed by the Tourism Department separately 

& Registration number at the time of  receipt. 

• Efforts may be taken tfor equitable  distribution of pilgrims block wise 

while selecting the pilgrims for the districts.  

• The applications received by the respective Dist. Tourist Officers shall be 

scrutinized by them in the ‘cell’ formed for this purpose. The Dist Tourist 

Officer shall prepare detail list of valid/eligible applicants for each group 

of applicants, separately, in the format in MS Excel sheet prescribed by 

the Tourism Department (Annexure-IV) and also make scanned copies 

of the valid/eligible applications along with all enclosures. The scanned 

copies with attachments and the detail list of the valid/eligible 

applications (soft copies) shall be forwarded to the Tourism Department.   

If the number of application is more than the allotted quota for the distrct, 

then  final selection of piligrims  may be made  by the district  Collector 

through  Random Number Generator system. The final select list of 

piligrims  of  the districts & waiting list of 20 %   over & above the 

district quota  fixed.   May be  sent  to the Tourism Deptt & IRCTCwith 

the approval of the Dist. Collector, the Chairman of the Dist. Level 

Selection Committee (DLC) within 10 days after last date of receipt of 

application.  

• They shall facilitate the medical examination and certification of the 

applicants. 

• The concerned Dist. Collectors are responsible for giving logistic 

support to the pilgrims at their Starting/Boarding point stations and make 

reimbursement of the cost of transportation charges of the pilgrims of 

their respective districts or make necessary arrangement of to & fro 

transportation of the pilgrims of their respective district.  

• Dist. Collectors, if required, can outsource the job of coordinating the 

entire arrangement, including transportation, accommodation, food, 

publicity, co-ordination with District Level Committee, State Level 

Committee, IRCTC, other stakeholders and other related agencies.   

• The Dist. Collector of the concerned districts, where the pilgrimage train 

is departing, i.e., for SD at Berhampur (the Dist. Collector- Ganjam), for 

CD- at Bhubaneswar (the Dist Collector- Khurda) and for ND at 
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Sambalpur (the Dist Collector- Sambalpur) shall responsible for the entire 

arrangement, including transportation, accommodation, food, publicity, 

co-ordination with District Level Committee, State Level Committee, 

IRCTC, other stakeholders and other related agencies for the purpose for 

Pilgrims coming from 10 districts for boarding the train and returning 

after completion of pilgrimage.   

• The Dist. Administration should involve and coordinate for successful 

implementation of the scheme. 

 

10.  Role of Tourist Officers 
• All Tourist Officers shall make wide publicity of this scheme and massive 

campaign for awareness of the senior citizens to avail the benefit of the 

scheme.  

• All Tourist Officers shall manage 'BNTYY cell' in their respective 

offices. 

• The concerned Dist. Tourist Officers shall be given a specific target for 

receiving applications from senior citizen for their respective dist. 

• They shall take appropriate steps for receipt of applications; for allotment 

of District-wise code prescribed by the Tourism Department (Annexure-

III) separately & Registration number at the time of receipt of 

applications in respect of their district. 

• The applications received by the respective Dist. Tourist Officers shall be 

scrutinized by them in the ‘cell’ formed for this purpose. The Dist Tourist 

Officer shall prepare detail list of valid/eligible applicants for each group 

of applicants, separately, in the format in MS Excel sheet prescribed by 

the Tourism Department (Annexure-IV) and also make scanned copies 

of the valid/eligible applications along with all enclosures..  

•  On receipt of the final list of selected and wait-listed applicants in respect 

of their district, from Collectors, the concerned Tourist Officer shall 

coordinate the work for intimating the selected, wait-listed and not-

selected Pilgrims and make necessary arrangement for bringing the 

selected pilgrims to the starting point. In case of no show, if any, equal no 

of wait-listed pilgrims may be taken  from wait listed pilgrims for the 

purpose of journey with the approval of the Dist. Collector. 

•  In this case the concerned Tourist Officer shall identify the drop outs, 

prepare final list of Pilgrims actually performing journey (out of selected 

& wait-listed) and send combined list of such pilgrims to DoT and 

IRCTC, well in advance for preparation of train tickets. 

• The concerned Tourist Officers are responsible for giving logistic 

supports to the pilgrims at their Starting and Boarding point stations and 

make reimbursement of the to & fro cost of transportation charges of the 

pilgrims of their respective districts or make alternative arrangement of to 

& fro transportation of the pilgrims of their respective district in 

consultation with Dist. Collector.  

• The concerned Dist. Tourist officers shall responsible for  coordinating 

the entire arrangement, including transportation, arrangement of 
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accommodation, food, publicity, co-ordination with District 

Collectors/Administration, District Level Committee, State Level 

Committee, IRCTC, other stakeholders and other related agencies in 

respect of selected pilgrims of their district.  

• The Dist. Tourist Officers of the concerned districts, where the 

pilgrimage train is departing, i.e., for SD at Berhampur (the Dist. Tourist 

Officer- Berhampur), for CD- at Bhubaneswar (the Dist. Tourist Officers 

– Khurda and Bhubaneswar) and for ND at Sambalpur (the Tourist 

Officer-  

Sambalpur) shall responsible for the entire arrangement, including 

transportation, accommodation, food, publicity, co-ordination with 

District Level Committee, State Level Committee, IRCTC, other 

stakeholders and other related agencies for the purpose for Pilgrims 

coming from 10 districts for boarding the train and returning after 

completion of pilgrimage.   

• All Tourist Officers should involve, mobilize and coordinate for 

successful implementation of the scheme. 

 

12. Role of IRCTC 

• Under the Scheme “Complete Tour Package” shall be taken care of by the 

IRCTC as per agreed terms and conditions under Full Tariff Rate (FTR) 

basis. 

• The detailed cost estimate and tour itinerary will be provided by IRCTC. 

• The tour packages shall include train journey in sleeper class in chartered 

train, night accommodation on multi sharing basis, veg. meals (morning 

tea, breakfast, lunch, evening tea with snacks and dinner) on set standard 

menu as decided by Tourism Department.  

• The IRCTC shall provide separate Identity Cards with name, address and 

contact no., to all Pilgrims with a flag for their identity in case of missing 

in the crowd. Road transport and sightseeing by Non-A/C buses, services 

of tour managers, Accommodation in nearby destinations, Tour escorts, 

tour guide, public address system, travel insurance and medical facilities 

with professional physicians shall be provided by IRCTC. Daily 

attendance of the pilgrims should also be taken at each place to avoid 

missing. 

• The tentative food menu to be provided at the starting point  by Tourism 

Department as well as during journey by IRCTC are as follows: 

(a) Break Fast-8-9 AM- Upama & Dalma/Puri & Veg. Mix. Curry/Idlee, 

Sambar and  Tea & Water, (b) Lunch- 12 Noon-2 PM- Veg.-Rice/Roti, 

Dal, one Curry, one Veg. Fry, Khata, Water, (c) Tea & Biscuits- 4-5 PM, 

(d) Dinner- 7-9 PM- Veg.-Rice/Roti, Dal, Veg. Curry & Water. 

• The tour package will not include ticket price for light and sound show 

and other activities, digital video camera, boating, ropeways charges, etc. 

at sightseeing places which shall be paid by the pilgrims, if they wish to 

avail the facilities. 
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• The travel kit shall be provided by IRCTC to the pilgrims within a cost of 

Rs.700/- on board. The kit shall contain tooth brush, tooth paste, coconut 

oil, shampoo, bathing & washing soap, bed-sheet, cap, towel, hand 

napkin, comb, mirror, identity card & a bag.  The bag shall be properly 

branded with Odisha Tourism logo. The cost of the kit shall be borne by 

the Tourism Dept. 

• Agreement/ MoU has been signed between the State Government and 

IRCTC as per mutually agreed provisions. The Director, Tourism has 

signed the MoU/ Agreement on behalf of State Government. 

• Prime importance shall be given for safety and security of the pilgrims 

and proper sanitation of coaches by IRCTC. 

 

13. Role of Logistic Partner/Event Management Agency 
• The Partner/Agency shall collect the approved list of Pilgrims and their 

attendants if any for each train from the concerned RDCs. with details 

address, contact no., etc. 

• The Partner/Agency shall collect the details of itinerary for each train 

along with the departure/ arrival time, starting/boarding points, etc. from 

Tourism Department /IRCTC well in advance.  

• The Partner/Agency shall provide accommodation to all pilgrims coming 

before 12-15 hours before the scheduled time of onward journey and on 

their return  journey (Maximum 1000 per trip) at starting point cities 

(Berhampur/Bhubaneswar/Sambalpur) either identified by the Dist. 

Administration or arrangement made by the Partner/Agency.    

• The Partner/Agency shall provide food, drinking water and all sorts of 

logistic arrangements, as specified, during the stay of the Pilgrims at their 

respective starting point cities places.  

• The Partner/Agency shall bring up the Pilgrims from the sort stay places 

at the city/town area of starting point to Railway Station and arrange for 

their boarding in the train with help of IRCTC officials. During their 

return journey, the Partner/Agency shall also arrange for bringing them 

back from the railway stations to short stay places and shall also arrange 

for their fooding and return to their native places. 

• The Partner/Agency shall be responsible for providing attendants/guide 

for each group of pilgrims staying at sort stay places and carrying to 

starting points Railway station. 

• The representative of the Partner/Agency shall come to Tourism 

Department on short notice as and when required. This will help in 

devising future strategies and quick action plan for implementation.  
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14. Responsibility of Pilgrims Selected for Yatra 
• A senior citizen desirous to avail benefit of ‘Baristha Nagarika Tirtha 

Yatra Yojana’ should fill up application in the prescribed pro-forma 

(Form-Odia & English) (Annexure-I &II) and submit the same at O/o 

the Dist. Tourist Officer of their respective district, before the prescribed 

time-limit. The application shall be received either manually or by post. 

• Pilgrim should have the requisite fitness to undertake the journey and 

should not be suffering from any communicable disease.  

• Medical fitness declaration, BPL card (or any other similar documents), 

under taking regarding Income not assessable to Income Tax (for APL 

applicant), Photo ID and address proof should be affixed to application. 

Submission of documentary proof in support of identity/age/income shall 

be as per norms of Govt. of India/ Govt. of Odisha. In addition 

MGNREGS job card, BPL card, old age/widow pension/ration card, etc.   

will also be acceptable, if the name and age are clearly mentioned.  

• The Applicants should furnish their emergency contact details (Name & 

Address, Telephone, Mobile, Email id, etc. of his relative for contact in 

case of emergency), Blood group, etc. along with the application. 

• BPL pilgrim of more than 60-75 years of age will avail 100% concession 

under the scheme.  

• Non-BPL Pilgrims (except income tax payees) in the age group of 60-70 

years will avail 50% concession and those above 70 years and up to 75 

years of age will get 75% concession on the travel cost as mentioned at 

Para-1. The Non-BPL pilgrims have to deposit concessional cost of travel 

in shape of Bank Draft drawn on scheduled banks favouring the Director, 

Tourism payable at Bhubaneswar along with the application.  

• Under the scheme, an attendant can also accompany pilgrim above 70 

years of age. The application of the attendant should be a joint application 

with the prospective 'Pilgrim'. The attendant (Both APL & BPL) has to 

pay 50% of the travel cost in shape of Bank Draft drawn on scheduled 

banks favouring the Director, Tourism payable at Bhubaneswar along 

with the application. 

• Married couple can apply jointly in the prescribed form. They will be 

treated as in a unit for selection purpose only. The spouse can undertake 

pilgrimage even if he or she is less than 60 years of age. The travel cost 

of the spouse under 60 years of age belonging to APL category is at par 

with his/her life partner and of BPL category is free of cost.  

• Application complete in all respect shall be submitted to the concerned 

Dist. Tourist Officer within the prescribed time limit fixed by Tourism 

Dept. from time to time. The application received without required 

information/documents/Bank draft, if any, shall be summarily rejected. 

• The pilgrims shall to assemble 12-15 hours before the scheduled time of 

onward journey in advance in the originating station and accommodation; 

food etc. shall be arranged by Department of Tourism.  
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• The pilgrims including their attendants shall be provided to and fro 

journey expenses from their native places to the starting points. The 

concerned District Tourist Officers are responsible for reimbursement of 

the cost of transportation charges of the pilgrims and their attendants of 

their respective districts. To & fro journey expenses from native place to 

the boarding station as per OSRTC in Express Bus fare/Railway fare in 

Non-AC Sleeper Class shall be reimbursed without insisting for any 

ticket to selected Pilgrims and their attendants.   

 

15.  State Level Committee 
The State Level Committee has been constituted under the Chairmanship 

of Chief Secretary with the following members to monitor and supervise the 

scheme, vide Tourism Department Notification No.2591/TSM, dt. 1. 2. 2016. 

• Chief Secretary - Chairman  

• Development Commissioner-cum-Additional Chief Secretary 

• Secretary, Tourism & Culture Department  

• Secretary, Home Department 

• Secretary, Health Department 

• Secretary, ST & SC Department 

• Secretary, W & CD Department 

• Secretary, Panchayat Raj Department 

• DG, Police 

• RDCs 

• Director, Culture Department 

• Director, Sports Department 

• M.D, OTDC 

• Director, Tourism – Member Convener 

 

16.  District Level Committee 
The District Level Committee has been constituted under the 

Chairmanship of Collector with following members to scrutinize and 

recommend the names of pilgrims and address other issues of pilgrims of the 

districts, vide Tourism Department Notification No.2600/TSM, dt. 1. 2. 2016. 

• Collector – Chairman 

• Representative of the Hon’ble MP of the district 

• Hon’ble MLA of the district 

• ADM - Vice-Chairman  

• SP of the District 

• PD DRDA 

• Sub Collectors 

• CDMO 

• DWO 

• DSWO 

• District Culture Officer 

• District Sports Officer 

• District Tourist Officer – Member Convener 
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17. Monitoring & Management Cells 
A Monitoring Cell named “Baristha Nagarika Tirtha Yatra Yojana 

Monitoring Cell” has been constituted at Tourism Dept. level for monitoring the 

scheme with the following members; vide Tourism Department Notification 

No.2609/TSM, dt. 1. 2. 2016.  

• Joint Director/ Deputy Director in charge of the section  

• Tourist Officer (Hqrs.),  

• Asst. Tourist Officer (Hqrs.)  

• Two Data Entry Operators 

 

ORDER 
 Ordered that the Notification be published in the Odisha Gazette and 

copies thereof forwarded to the A.G., Odisha/ all Departments of Govt./all 

Heads of Departments/All RDCs/all Collectors/all Tourist Officers  for 

information. 

 

                                                                     By order of Governor 

 

                                                                     Principal Secretary to Govt. 

Memo No.-  /TSM                         Dt.  

  Copy forwarded to Gazette Cell, Commerce & Transport (Commerce) 

Department, Odisha Secretariat, Bhubaneswar for information & necessary 

action. 

They are requested to publish the Notification in next issue of 

extraordinary Odisha Gazette and circulate the same to all concerned and 300 

copies may be furnished to this Department for reference.  

                                                                      

                          Joint Director & Dy. Secy.  
Memo No.-                                        Dt. 

   Copy  forwarded to the  P.S. to Additional Chief Secretary to Hon’ble 

Chief Minister/P.S.to Hon’ble Minister, Tourism & Culture/OSD to Chief 

Secretary, Odisha/PS to Development Commissioner-cum-Additional Chief 

Secretary, Odisha/PS to D.G. & I.G. of Police, Odisha/ Ps to Principal Secretary 

to Govt., Tourism Department/ PA to Director & Additional Secretary to Govt., 

Tourism  

 

Department for kind information of the Hon’ble Chief Minister/ Hon’ble 

Minister, Tourism & Culture/Chief Secretary, Odisha/ Development 

Commissioner-cum-Additional Chief Secretary, Odisha/ Principal Secretary to 

Govt., Tourism Department/Director & Additional Secretary to Govt., Tourism 

Department.                                                                                                   

                     

                                                                                   Joint Director & Dy. Secy. 
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Memo No.-                                        Dt. 

   Copy forwarded to all RDCs/ all Collectors/ all Tourist Officers for 

information and necessary action. 

 

 Joint Director & Dy. Secy. 
 

Memo No.-                                        Dt. 

  Copy forwarded to all Officers/ all sections /all cells of Tourism Dept. for 

information and necessary action. 

 

                            Joint Director & Dy. Secy.  

 Memo No.-                                    Dt 

. 

Copy forwarded to the M.D., OTDC Ltd., Bhubaneswar/G.M., OTDC 

Ltd., Bhubaneswar/  Manager,  IRCTC, Kolkata/Regional Manager,  IRCTC, 

Bhubaneswar/ Asst. Manager, Finance  IRCTC, Bhubaneswar/ 

Chairman/President, HRAO/IATO/ TAAO/ OTOA for  information & necessary 

action. 

 

 

                           Joint Director & Dy. Secy.  
Memo No.-                                          Dt. 

  Copy forwarded to the Heads of Portal Group, IT Centre, Odisha 

Secretariat/Computer Cell of Tourism Department for information & Necessary 

action.  

They are requested to upload the Notification in website of Tourism 

Department for general information.  

 

                           Joint Director & Dy. Secy.  
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Annexure-I 

IWÿògû ieKûe  
_~ð¥U^ aòbûM 

aeòÂ ^ûMeòK Zú[ð~ûZâû _ûAñ @ûùa\^ `cð 
K.  GKK @ûùa\^Kûeúu ^òòcù« : 

1. ^ûc* 
 

2.   _òZû/ Êûcúu ^ûc  

3.   iÚûdú VòKYû*  
 

4. a©ðcû^e VòKYû   
 

5. ù`û^, ùcûaûAf ^õ/ A ùcf   

6. R^à ZûeòL / adi *  7. fòw _êeêh 
 cjòkû  @^¥û^¥ 

 

8. _eòaûee ùgâYú*   aò._ò.Gf.̈  G._ò.Gf ̈  9 aäWÿ Mé_ ̈  

9. ReêeúKûkú^ iµKð ^´e  

L.  Êûcú I Èú Cbd GKZâ ~ûZâû _ûAñ AzêK [òùf ^òcÜfòLòZ iìP^û @ûag¥K, @^¥cû^u _ûAñ _â~êêR¥ ê̂ùjñ:  
1. Èúu ^ûc* 

 

2. R^à ZûeòL / adi *  3. aäWÿ Mé_ ̈
 

 

M. ùKak 70 ahðeê C¡ð aeòÂ ^ûMeòKu ij ~ûC[òaû ijûdKu ^òcù« ^òcÜfòLòZ iìP^û @ûag¥K, 
@^¥cû^u _ûAñ _â~êêR¥ ^êùjñ: 
1. ^ûc*  

2.   _òZû/ Êûcúu ^ûc  

3.   iÚûdú VòKYû*  

4. ù`û^, ùcûaûAf ^õ/ A ùcf   

5. R à̂ ZûeòL/ adi *  6 fòw _êeêh  cjòkû  @^¥û^¥  

7. aäWÿ Mé_ ̈          

N. G._ò.Gf¨ Zú[ð~ûZâú Gaõ ijûdKu _ûAñ a¥ûu Wÿâû`Ö (in favour of Director Tourism & Payable at 

Bhubaneswar) e iµì‰ð aòaeYú: 
a¥ûue ^ûc a¥ûu Wÿâû`Ö iõL¥û ZûeòL _eòcûY 

    

cñê  gâú/gâúcZú........................ ..... ........... ......._òZû/Êûcú................... ........... ................. ... GZ\ßûeû ùNûhYû Keê@Qò ù~ cêñ @ûdKe 
\ûZû ^êùjñ, cêñ Gjò Zú[ð~ûZâû Keòaû _ûAñ gûeòeúK Éeùe iµì‰ð iêiÚ @ùU I ùcû \ßûeû \ò@û~ûA[ôaû C_ùeûq aòaeYú ùcûe mûZ cùZ iZ¥  
@ùU û C_ùeûq `cðùe ù\A[ôaû ùKøYiò aòaeYú @iZ¥ ùjûA[òùf G[ô_ûAñ cñê \ûdú ejòaò Gaõ ~ûZâû_ûAñ @ù~ûM¥ aòùaPòZ ùjaò û ~ûZâû 
icdùe ùKøYiò \ìNðUYû Kò´û @NUY ò̂cù« ieKûe \ûdú ejòùa ^ûjó û  

ZûeòL:  
iÚû^ :           @ûùa\^Kûeúu Êûle 
 

 

 
_âû¯ò ÊúKûe _Zâ 

 

gâú/ gâúcZú.. .. ..  .. .. ..  .. .. ..  .. .. ..  .. .. ..  .. .. .. .. .. ..    _òZû/Êûcú .. .. ..  .. .. .. .. .. ..    .. .. ..  .. .. ..  .. .. .. .. .. ..   VòKYû .. .. ..  .. 
.. ..  .. .. ..  .. .. ..  .. .. ..  .. .. ..  .. .. ..  u Vûeê aeòÂ ^ûMeòK Zú[ð~ûZâû ù~ûR^ûùe ~ûZâû Keòaû ^òcù« @ûùa\^ _Zâ Z[û G[òij iõfMÜ 
^òcÜfòLòZ _âcûY_Zâ Gaõ a¥ûu Wÿû`Öe _âû ò̄ ÊúKûe KeûMfû ö 

 
 

@ûùa\^Kûeúu 

`ùUû 

BNTYY- Kâ. iõL¥û 

         

 
Èúu 
`ùUû 

 
ijûdKu

`ùUû 

C 
BNTYY- Kâ. iõL¥û 

         

                     (1) (2) (3)  
ZûeòL:                                       _~ð¥U^ @]òKûeúu Êûle 
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aò. \â. –  

1. @ûùa\^Kûeúcûù^ \eLûÉ `cðKê iµê‰ð eìù_ _ìeY Keòùa ö 
 

2. * @ûùa\^Kûeúcûù^ ùicû^ue _eòPd_Zâ, adi I VòKYû ic§úd _âcûY_Zâ, aò_òGf¨ KûWÿð 

AZ¥û\ò \eLûÉ ij iõfMÜ Keòùa ö 
 

3. @ûùa\^Kûeúcûù^ ùicû^ue _eòPd, adi, VòKYû AZ¥û\òe _âcûY_Zâ bûeZ ieKûe/ eûR¥ 

ieKûeu \ßûeû ^ò¡ðûeòZ _âcûY_Zâcû^u c¤eê ùMûUòG \eLûÉ ij iõfMÜ Keòùa ö GZ\̈a¥ZòZ 

Gc¨.Rò.G^.̈@ûe¨.A.Rò.Gi¨ KûWÿð/ aò._ò.Gf ̈ KûWÿð/ aû¡ðK¥ b©û/ aò]aû b©û/ LûCUò KûWÿð AZ¥û\ò 

ù~Cñ[òùe Kò ùicû^ue ^ûc I adie aòaeYú [òa ùi[òeê ùMûUòG \eLûÉ ij iõfMÜ Keòùa 

ö 
 

4. @ûag¥KiÚùk ù~ûMûù~ûM Keòaû ^òcù« _~ð¥U^ aòbûMe ù`û^ ^õ - 0674 2432177/ 

2436596/ 8260844859 
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GOVT. OF ODISHA 

TOURISM DEPARTMENT 

 

APPLICATION FORM FOR BARISTHA NAGARIKA TIRTHA YATRA 
 

A. For Individual Applicant: 

1. Name* 

 

2.   Father’s Name  

3.   Permanent Address*  

 

4. Present Address   

 

5. Phone/Mobile/Email   

6. Date of Birth/ Age*  7. Sex Male  Female  Others  

8. Family Category*   BPL  APL  9. Blood Group  

10. Emergency Contact No.  

B. For Spouse interested to travel together, following information are required, not applicable for 

others: 

1. Name* 

 

2.   Date of Birth/ Age*  3. Blood Group  

 
 

C. For Attendant travelling with Pilgrim of 70-75 years of age following information are  

     required, not applicable for others: 

1. Name* 

 

2.   Father/Husband’s Name  

3.   Permanent Address*  

 

4. Phone/Mobile/Email   

5. Date of Birth/ Age*  6 Sex Male  Female  Others  

7. Blood Group  

D. Payment Details of APL&Attendant-(Bank Draft in favour of Director Tourism payable at 

Bhubaneswar): 

Bank Name Bank Draft No. Date Amount 

    
 

I, Sri/Smt.……………...............................S/W of……….....................................do hereby declare that I 

am not an Income tax payee, I am fully fit to undertake this journey and the above information is true to 

the best of my knowledge & belief. I shall be held responsible for any false information and shall be 

ineligible for this tour. The Government shall not be responsible for any accident or mishap during the 

journey. 

Date- 

Place-                           Signature of Applicant 

 

R E C E I P T 

 

       

 

 

 
Applicant 

Photo 

BNTYY Sl. No 

         

 

 
Spouse 
Photo 

 
Attendant 

Photo 

BNTYY Sl. No 

         

 

Annexure-II 

Received an application along with following enclosures and bank draft from  Sri/ Smt.... .. ..  .. .. ..  .. .. ..  .. 

.. ..  .. .. ..  .. .. ..  Son /Wife of .. .. ..  .. .. ..  .. ……. ..  .. .. ..  .. .. ..  to travel under Baristha Nagarika Tirtha 

Yatra Yojana. 

         (1) (2)   (3) 

Place : 

Sign of Tourist Officer
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N.B.- 

1. Applicant shall fill up the form completely.  

 

2. * Applicants shall submit their Identity Card, BPL Card, Proof of age 

along with application. 

 

3. Applicants shall submit any one of the document as proof of their 

address/age/identity, as prescribed by Govt. of India/Govt. of Odisha. 

Besides, MGNREGS Job card/BPL card/Old age pension/ Widow 

pension/Ration card, etc. in which name and age are clearly 

mentioned, shall be acceptable. 

 

4. Contact Number of Tourism Department - 0674-2432177/ 2436596/ 

8260844859 
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Annexure-III 
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Annexure-IV 

 

LIST OF SELECTED PILGRIMS UNDER BARISTHA NAGARIKA TRITHA YATRA YOJANA 

CATEGORY - (SINGLE ) 
Sl. 
No. 

Application 
No. 

Name Age Gender District Father's name 
& Address  

Contact 
No. 

BPL/ 
APL 

DD No. 
& date 

1 2 3 4 5 6 7 8 9 10 
                    

                    

                    

                    

                    

                    

                    

 

 

 

LIST OF SELECTED PILGRIMS UNDER BARISTHA NAGARIKA TRITHA YATRA YOJANA 

CATEGORY - (COUPLE) 
Sl. 
No. 

Application 
No. 

Couple Names Age Gender District Father Name & 
Address  

Contact 
No. 

BPL/ 
APL 

DD No. 
& date 

1 2 3 4 5 6 7 8 9 10 
                    

                    

                    

                    

                    

 

 

 

LIST OF SELECTED PILGRIMS UNDER BARISTHA NAGARIKA TRITHA YATRA YOJANA 

CATEGORY - THREE 
Sl. 
No. 

Application 
No. 

Couple Names Age Gender District Father Name & 
Address  

Contact 
No. 

BPL/ 
APL 

DD No. 
& date 

1 2 3 4 5 6 7 8 9 10 
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Annexure-V 

 
DISTRICT/ RDC DIVISION-WISE QUOTA OF 1000 PILGRIMS TO BE SELECTED 

FOR THE EACH JOURNEY ON THE BASIS OF CENSUS FIGURE 2011 

 

Name of the District Population as per 2011 

census 

Seat Allotted 

CENTRAL RDC DIVISION   

Balasore 2317000 118 

Bhadrak 157000 80 

Cuttack 2619000 133 

Jagatsingpur 1136000 58 

Jajpur 1826000 93 

Kendrapara 144000 73 

Mayurbhanj 2514000 128 

Nayagarh 962000 49 

Puri 1697000 86 

Khurda 2246000 152 

Escort Officer   30 

   Total: 1000 

SOUTHERN RDC DIVISION   

Kalahandi 1576869 131 

Koraput 1379647 115 

Nabarangapur 1220946 102 

Rayagada 967911 81 

Kandhamal 733110 61 

Malkangiri 613192 51 

Nuapada 610382 51 

Gajapati 577817 48 

Ganjam 3529031 293 

Boudh 441162 37 

Escort Officer  30 

  Total: 1000 

NORTHERN RDC DIVISION   

Keonjhar 1802777 145 

Balangir 1648574 133 

Baragarh 1478833 92 

Angul 1271703 102 

Dhenkanal 1192948 96 

Sambalpur 1044410 111 

Subernapur 652107 52 

Jharsuguda 579499 47 

Deogarh 312164 25 

Sundergarh 2080664 167 

Escort Officer   30 

   Total: 1000 

 

 

 


